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t h b .m in is x k k  o e  s t a t e , in  t h e
MINISTRY OF' FINANCE (SHRI 
SAWAf UlNGTff SISOD^A): fa  ̂ and 

Sir, during tlw  ̂period 1.1.1981 to 
31̂ 8-iaBl, the Income-tax. Department 
has conducted 2098 searches. During 
tĥ tf coirrse o f  these searches, Prima 
faci*, unw?erainted' assets of the ap
proximate value of Rs. 18.40 crores 
have been seized. As the cases are 
still under fisvestfeatton, particulars of 
persons who evaded income-tax and 
wealth-tax to the extent of more than 
twenty lakhs of rupees, will be known 
only after the investigations are com
p le te  and assessments finalised.

(c) and (d). Appropriate action under 
the various Direct Taxes Acts is being 
taken in these cases-.

Problem Faced by Exporters

3866. SHRI GHULAM MOHD. 
KHAN:

SHRI SONTOSH MOHAN 
DEV:

Will the Minister of COMMERCE be 
pleased to state:

(a) whether it is a fact that the 
exporters are facing various customs 
problem aboub chelless paper work 
and procedural delays, levy of import 
duties and issue of pre-shipment ins
pection certificates;

(b) what steps Government propose 
to take to remove the bottlenecks in 
the way of rapid expansion of trade 
and" resolve the customs problems faced 
b y  exporters in detail?

THE MINISTER OF STAT® IN THE 
m i n is t r y  o f  c o m m e r c e  (SHRI 
KHURSHEEd  ALAM KHAN): (a)
and (b). There are prcscmsed adminis^ 
trative procedures which expcnterd 
have to foHo-w while exporting tbeir 
products and for imponrt of inpvtt* re
quired for export production. These 
procedufeff are, how«ver, reviewed, 
from time tto' firtte as to make them 
simpler and less time-consuming.

In. 1981-82, loapoEt ia pasUcu;^
lar, the scheme for import o f raw 
m aterial without paymefnt o f  ctistonnr 
duty, for export prodo»tiei% ]ia» hoin
further rationalised to enable exporters 
to obtain advance licences more 
quickly.

The Indian Institute of Foraigxi 
Trade is also currently engaged a 
study for further simplification of ex
port document^ and procedbres:

Helicopter Service to Hilly inaccessible 
North Eastern Regiom

3867. SHRI * CHINGWANG KON- 
YAK.-  ̂ WiU the Minister of TOtJRISM 
a n d  CIVIL AVIATION be pleased to 
state:

(a) whether it is proposed to intro
duce a Helicopter service to the Hilly 
inaccessible North-Eastern regions;

(b) whether Government of Nagaland 
had taken up the matter with the Cen
tre for early implementation;

(c) i f  so, the details thereof; the ^

(d) when the scheme will be imple^ 
mented?

THE MINISTER OF TOURISM AND 
CIVIL AVIATION (SHRI A. P. 
SHARMA): (a) The matter is under 
consideration.

(b) Yes, Sir.

(c) and (d). The question of intro
ducing Helicopter service to the Hilly 
terrainu of North Eastern Region is 
under examina^on of the Gevemment.
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